Office of Secretary (Revenue)/Member Secretary(SDMA)
Government of Goa

No. 1/6/2/2020/RD(Part)/ %\«q/ Dated : 02/05/2020.
To,

1. All Secretaries, Government of Goa.

2. Collector/Chairperson (DDMA), North-Goa.
3. Collector/Chairperson (DDMA), South-Goa.
4. All HoDs, Government of Goa.

Sub: Minutes of the State Executive Committee : reg.

On 29/04/2020, 30/04/2020 and 01/05/2020 the State Executive Committee (SEC) reviewed
implementation of the directions issued by the Chairperson, National Executive Committee
and as conveyed by the MHA from time to time.

After deliberation, the SEC has taken certain decisions for the proper implementation of the
above instructions. Please find enclosed herewith a copy of minutes of SEC meetings for
necessary action. The same has approval of the Chairman, SDMA.

\ Vo
AN
(SANJAY KUMAR)

Secretary, Revenue
Member Secretary, SEC & SDMA

Encl.: As above.
Copy to:

1.Secretary to Hon’ble Governor, Goa
2. Secretary to Hon’ble CM, Goa
3. PS to Chief Secretary, Goa



Minutes of Meeting of the State Executive Committee held at the

Forest Bhavan, on 30th April, 2020

On 30/04/2020, a meeting of State Executive Committee (SEC) was held under the
Chairmanship of Chief Secretary (also Principal Secretary, PWD), Goa and the following other
members of the SEC also attended:

1. Shri Puneet Goel, Principal Secretary, Science and Technology
2. Shri 5.K. Bhandari, Secretary, Transport
3. Shri Sanjay Kumar, Secretary Revenue, Member Secretary, SEC & SDMA

The SEC was briefed about the reports on Law & Order, Trucks Movement, Relief & Shelters,
and Covid Status Report (copy attached).

The other officers (as per the list Annexed), also attended the meeting as special invitees.

After deliberation on the current situation, the SEC noted and decided the following:

1.

Status of COVID19: Secretary Health informed that no new Covid-19 case has been
detected after 3rd April 2020. As on date, Goa has had seven positive cases of
Covid-19, and all seven palients have recovered. After recovery, these patients were
shifted to a Quarantine facility outside the Covid Hospital, as per norms for further
quarantine. 153 tests for Covid (this includes tests done on the samples collected so far
of those who were surveyed during the House-to-House survey), were done during the
last 24 hours, on SARVILI patients, all of which were negative. The SEC noted with
caution that Goa had not yvet faced any community transmission.

The SEC deliberated on the SOP to be followed for the inter-state movement of the
student, migrant workers, pilgrims, tourists, and other persons stranded due to
lockdown. Shri Kunal, Nodal officer made a detailed presentation to the SEC. After
deliberation, the SEC decided the following course of action:

a. Director, IT will create a web portal for people to register themselves, to be able
collect the data for planning the movements. For those who may not be able
access the online platform, for different reasons, the following was prescribed:

i.  Food Helpline data, of over 50,000 needy people, needs to be analysed.
ii.  Director, Panchayat to undertake a Panchayat level survey, through
Fanchayats, for details of persons who want to go to their home States.
ii.  The Collectors may compile the data of people living in shelter homes.
iv.  This data be compiled and shared with the other State gavernments, for
the necessary action at their end.
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10.

1.

b. Shr Kunal was asked to modify the draft SOP accordingly. As earlier directed,
DMA and Director, IT would assist him in this regard. Additionally, Secretary
(Labour), Secretary (Tourism), Director (Transport), and Commissioner (Labour
and Employment) will provide all support to him.

¢. The Principal Secretary, Science and Technology was asked to hold a meeting
tomorrow with all concerned, including Secretary Health, to finalise the SOP.,

Secretary, WCD informed that so far SHGs have made 36,500 masks. These masks
were handed aver to DMA for distribution purposes. The SEC advised DMA to prioritise
distribution to the departments with large labour workfarce, such as PWD, WRD, Forest,
etc, as per their requirements.

PCE(PWD) informed that water supply is normal in the State. As directed by the SEC,
the department has resolved the issue of the blockage of the water pipeline in New
Vaddem, Vasco.

Commissioner (Excise) informed that the liquor manufacturers have produced about
4.37 lakh liters of hand sanitisers.

Secretary, Law also informed that the Registration pace has picked up and the
department has registered 35 documents and 14 marriages during the day. The SEC
advised the department to keep the process staggered to ensure the social distancing
and other safety norms.

Secretary, Agriculture informed that the agricultural activities are normal. With 12
Harvesters working in the fields, 80% harvesting is complete.

Secretary, Ports informed that many vessel operators want to bring their vessel at
Panjim Port. The SEC clarified that only MPT port is designated for this purpose, and
has accordingly been equipped to handle movement of seafarers.

The Nodal Officer for Quarantine facilities informed that a total of 108 persons are
sheltered in six quarantine facilities. He is visiting these facilities regularly.

Shri Santosh Kumar, District Observer informed that some additional steps could be
taken to facilitate smooth movement of trucks at Pollem border checkpost. The time
taken to complete data entries can also be further reduced. The SEC asked the
Collector and Director, IT to work on the suggestions, to help reduce the congestion near
Pollem market.

Director, Transport informed that 154 buses were operational today and ferried 2162
government staff and healthcare workers. The number of relief buses was 53. The SEC
advised the Director, Transport to further rationalise the use of relief buses in
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consultation with the Health and Civil Supply departments. He also informed that on 1st
May and Sunday. the buses, other than those invalved in relief work, would nat ply.

12. Secretary, Panchayat informed that 5242 workers are engaged in the different works
being undertaken based on the various permission granted by the Panchayats.

Committee also conveyed to all concerned that as per MHA orders, any person violating these
containment measures or not complying with the above directions will be liable to be proceeded
against as per the provisions of Section 51 to 60 of the Disaster Management Act, 2005,
besides legal action u/s 188 of the IPC.

Secretary, Revenue
Member Secretary, SEC & SDMA
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List of Special Invitees:

| NAm bW

Shri Subhash Chandra, PCCF

Shri Santosh Kumar, Add. PCCF.

Ms Nila Mohanan, Secretary, Health
Shri Amit Satija, Commissioner, Excise
Shri P. 5. Reddy, Secretary, Fisheries
Shri Kunal, CEC Goa.

Shri Keshav Kumar, CCF

Shri Rajesh Kumar, DIG

Shri J. Ashok Kumar, Secretary, Tourism

. Shri Sanjay Grihar, Secretary, Panchayats.

. Shri C.R. Garg, Secretary, Law

. Ms Isha Khosla, Secretary, Civil Supply.

. Ms R. Menaka Collector Morth.

.shn Ajit Roy Collector. South.

. 3hri Tarig Thomas, DMA.

. Ms. Ankita Anand Director Information Technology.

. Shri U. P. Parsekar, Principal Chief Engineer (PWD)
.shri R. G. Keni, Chief Engineer (Electricity)

. ahri Narayan Gad, Director Panchayat

. Shri Shrikant Patil C.E. (WRD)

. Ms Meghana Shetgacnkar Director Information And Publicity.
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iovement of Trucks {Last 24 Hrs.)

Diatee ¢+ 30,04, 2020 &t 0800 hirs 1o 01.05.2020 at G3.00 hrs [w.e.f. 31.02,2020)
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DETAILS OF SUPPCAET PRIOVIDED 70 STRANDED MIGRAKT FOPULATION AND OTHER NEEDY PERSCMHS AS CMN 20042020

Baemie ot thin St

GoA
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1) Goa dens not havo ary COVID 19 hdspol.

=

11 Vegetables-on-Wheals: On trucks, vagarabins am belng old in different parts of Goa.
3p 09 Fish-an-Wheela: On beseleted-vans, flsh iz being sold in different parts ot Goa,
4) 02 ATM on-Whaeels. 58] bank is running & TM-on-Whasla i diabures cash in diffuront parts of Goa
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